
To

HIGH COURT O[ IN MMU AND I(ASHMIR AT SRINAGAR

\
\

*,.,- \ 6\rq- qc 
I S\g ,,,"r, o\ lrt\-x t 7

The Principal District cQ Sc:,siorrs ,Iutlge,
AII Di.stricts of J&K Stn-19.

to:-
Incharge NIC J&l( I Iiltlr ( l,.,ult

High Court website.

Subject:- Physical Verification of Pending Cases.

Sir,

vide comnrunication No. 8749-71/sts. Dated 0l-07-2017, 15092/sts.

Dated 25-07-2017 and No. 1603(r-43lSts. Dated tl2-08-2017t You were requested

to furnish the infonnation on tlrc sublect silsd nblrve.

However, the iltfollrraliorr rcceived is deficient and not as per requirement.

You are.therefore, requcslr:,1 lo [irrlis| tfte l'eqrrisite ilforrnation in consolidatedI
forrn for the whole Districl irt llrc forrnat attaclred herewith. The satne nray be

furnished within three days llrrollgll Ir-mail or Telc-Fax No. 0194-2506639.

The matter may be tt,',rl,erl ;rs Most urgent.

Encl: (Format) One leaf.

copy
Dated: q\]"Rl".t-;

same in the

6 \rq^ qr

,::,W
Registrar General
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